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THE SCHEDULE

An Act to authorise payment and appropriation of certain sums from and out of the Consolidated Fund of India for the services of the
financial year 2020-21.

Appropriation Act, 2020
No. 6 Of 2020
[25th March, 2020.]
BE it enacted by Parliament in the Seventy-first Year of the Republic of India as follows: —
1. Short title.
This Act may be called the Appropriation Act, 2020.
2, Issue of Rs. 11039822,13,00,000 out of the Consolidated Fund of India for the financial year 2020-21.

From and out of the Consolidated Fund of India there may be paid and applied sums not exceeding those specified in column 3 of the
Schedule amounting in the aggregate to the sum of one hundred ten lakh thirty-nine thousand eight hundred twenty-two crore and thirteen
lakh rupees towards defraying the several charges which will come in course of payment during the financial year 2020-21 in respect of the
services specified in column 2 of the Schedule.

3. Appropriation.

The sums authorised to be paid and applied from and out of the Consolidated Fund of India by this Act shall be appropriated for the services
and purposes expressed in the Schedule in relation to the said year.

4. Construction of references to Ministries or Departments in the Schedule.

Reference to the Ministries or Departments in the Schedule are to such Ministries or Departments as existing immediately before the 2nd
January, 2020 and shall, on or after that date, be construed as references to the appropriate Ministries or Departments as constituted from
time to time.

[THE SCHEDULE

(See sections 2, 3 and 4)

1 2 | 3 |
| Sums not exceeding
I No.
1 Services and purposes Voted Charged
|| of
I by Parliament on the Total
||Vote
Consolidated
: Fund
Rs. Rs. Rs.
1| Department of Agriculture, Cooperation and Farmers’
Welfare
| T T T T T T T P T TP ST P TR P TR PEPT PP PTTRPPITRITE: Revenue| 134349,45,00,000 . 134349,45,00,000
Capital 50,32,00,000 . 50,32,00,000
2 | Department of Agricultural Research and Education ..... Revenue 8362,58,00,000 .. 8362,58,00,000
G I T Ll = 1= e ) Revenue| 15796,10,00,000 1,00,00,000| 15797,10,00,000

Capital| 10884,60,00,000 | 10,00,00,000| 10894,60,00,000

4 | Ministry of Ayurveda, Yoga and Naturopathy, Unani, Siddha

and Homoeopathy (AYUSH) ............c.cevei, Revenue 2122,08,00,000 . 2122,08,00,000|

5 | Department of Chemicals and Petrochemicals Revenue 218,34,00,000 .. 218,34,00,000|

6 | Department of Fertilisers ..........oovieiiiiiiiii i Revenue| 73974,95,00,000 i 73974,95,00,000|

Capital 5,00,000 . 5,00,000

7 | Department of Pharmaceuticals ...........c.coviiiiiiiiiiiiiiiinnns Revenue 326,40,00,000 .. 326,40,00,000|

| Capital 7,18,00,000 . 7,18,00,000
8 | Ministry of Civil Aviation Revenue| 3771,74,00,000 . 3771,74.00,00
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9 | Ministry of Coal ...iviiuiiiiiiiii i Revenue 882,61,00,000 882,61,00,000
10 | Department of COMMEICE ....uiviieiiriiiiini i raaieaaeas Revenue 5531,82,00,000 50,00,000 5532,32,00,000|
Capital 687,00,00,000 687,00,00,000
11 | Department for Promotion of Industry and Internal
Trade
[| [ trre e e ettt Revenue| 5136,55,00,000 5136,55,00,000
Capital 1469,00,00,000 . 1469,00,00,000
12 | Department of POSES .....uiviiiriiiiiiiiii i Revenue| 34056,42,00,000 80,00,000| 34057,22,00,000
| Capital 1131,21,00,000 1131,21,00,000
13 | Department of Telecommunications .........ccevvvvirivneennennen. Revenue| 48756,63,00,000 48756,63,00,000
| Capital| 30675,06,00,000 30675,06,00,000
14 | Department of Consumer Affairs .........ccoovviiiiiiiiiiniinnnnnn. Revenue 2505,60,00,000 2505,60,00,000
Capital 55,40,00,000 55,40,00,000
15 | Department of Food and Public Distribution .................. Revenue| 121038,41,00,000 121038,41,00,000
Capital| 51197,02,00,000 51197,02,00,000
16 | Ministry of Corporate Affairs .........ccciveviiiiiiiiiiiiiiaans Revenue 700,62,00,000 700,62,00,000|
Capital 52,00,00,000 52,00,00,000
17 | Ministry of CUIUINE .ovviiri i Revenue 3057,57,00,000 3057,57,00,000|
| Capital 92,29,00,000 . 92,29,00,000
18 | Ministry of Defence (CiVil) .oovviieiiieiiie i eeas Revenue| 29991,34,00,000 66,00,000| 29992,00,00,000
| Capital 7206,00,00,000 | 40,00,00,000| 7246,00,00,000
19 | Defence Services (REVENUE) ....uiveieiiiiiiiiieiie e eieeiaeenens Revenue| 229898,67,00,000 | 101,02,00,000| 229999, 69,00,000|
20 | Capital Outlay on Defence Services ......ovvivviiiiiiiiniiieiininnenns Capital| 113626,50,00,000 | 107,50,00,000| 113734,00,00,000
21 | Defence PENSIONS ....c.ueiee it e e Revenue| 133819,10,00,000 5,90,00,000| 133825,00,00,000|
22 | Ministry of Development of North Eastern Region ..... Revenue 2330,14,00,000 2330,14,00,000
Capital 768,59,00,000 768,59,00,000|
23 | Ministry of Earth SCIENCES .....vvviiriiiiii i Revenue 1902,44,00,000 1902,44,00,000
Capital 172,00,00,000 172,00,00,000
24 | Ministry of Electronics and Information Technology .... Revenue 6524,03,00,000 6524,03,00,000
Capital 375,00,00,000 375,00,00,000
25 | Ministry of Environment, Forests and Climate Change .... Revenue 3052,23,00,000 3052,23,00,000|
Capital 157,55,00,000 . 157,55,00,000
26 | Ministry of External Affairs ......cooviiiiiiiiiiiiiiici i Revenue| 16014,40,00,000 3,00,000| 16014,43,00,000
1 Capital 1332,28,00,000 1332,28,00,000
|
|
1 2 3
| | Sums not exceeding
: No. Services and purposes Voted Charged
| | of by Parliament on the Total
| [Vote| Consolidated
| | Fund
Rs. Rs. Rs.
27 | Department of Economic Affairs ......oovvveiiiiiiiiiiiiiiiieiinanns Revenue 3338,25,00,000 3338,25,00,000|
Capital 48320,71,00,000 48320,71,00,000
28 | Department of Expenditure ...........ccvvviiiiiiiiiniiiininiininns Revenue 535,55,00,000 535,55,00,000
29 | Department of Financial Services ...........cccvviiiiiiinninins, Revenue 1474,97,00,000 1474,97,00,000
Capital 27600,05,00,000 27600,05,00,000
30 | Department of Investment and Public Asset
Management (DIPAM)
...................................................... Revenue 132,11,00,000 132,11,00,000
Department of Revenue
o2 A PR Revenue| 272159,60,00,000 2,00,000| 272159,62,00,000
Capital 91,21,00,000 91,21,00,000
Direct Taxes
1 T Revenue 7733,39,00,000 7733,39,00,000
Capital 332,00,00,000 332,00,00,000
Indirect Taxes
13 2 Revenue 7820,00,00,000 50,00,000 7820,50,00,000
Capital 438,00,00,000 . 438,00,00,000
34 | Indian Audit and Accounts Department ...........c.ccvvieinnnnes Revenue 5178,81,00,000 186,46,00,000 5365,27,00,000|
| | Capital 18,00,00,000 18,00,00,000|
CHARGED.—Interest Payments
L] e Revenue 733203,16,00,000| 733203,16,00,000
CHARGED.—Repayment of Debt
............................................. Capital 6890921,56,00,000| 6890921,56,00,000
Pensions
272 PPN Revenue 61694,90,00,000 474,45,00,000 62169,35,00,000
Transfers to States
1< T Revenue 46930,00,00,000 | 149924,80,00,000| 196854,80,00,000
Capital 25100,00,00,000 25100,00,00,000
Denartment nf Ficheriea
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39 Revenue 805,84,00,000 805,84,00,000
Capital 19,16,00,000 19,16,00,000
40 Revenue 3657,42,00,000 3657,42,00,000
Capital 46,71,00,000 46,71,00,000
41 | Ministry of Food Processing Industries ..........oevvvviiniinnnnns Revenue 1232,94,00,000 1232,94,00,000
42 | Department of Health and Family Welfare Revenue| 104590,24,00,000 104590,24,00,000
Capital 1733,60,00,000 1733,60,00,000
43 | Department of Health Research ...........cccovviiiiiiiiiiinns Revenue 2100,00,00,000 2100,00,00,000|
44 Department of Heavy Industry .........ccoovviiiiiiiiiiiiiiienen. Revenue 930,35,00,000 930,35,00,000
Capital 559,63,00,000 559,63,00,000
45 | Department of Public Enterprises ...........ccoveiiiiiiiiiiininn.. Revenue 24,15,00,000 .. 24,15,00,000|
46 | Ministry of Home Affairs .....ovveiiiiiiii i Revenue 7749,49,00,000 3,00,000 7749,52,00,000|
Capital 252,48,00,000 252,48,00,000
Cabinet
2 PP Revenue 1140,38,00,000 1140,38,00,000
Police
8 S Revenue 96743,93,00,000 6,77,00,000 96750,70,00,000
Capital 9854,45,00,000 4,42,00,000 9858,87,00,000
49 | Andaman and Nicobar Islands .........ccviiiiiiiiiii i Revenue 4611,89,00,000 1,00,000 4611,90,00,000
| Capital 622,36,00,000 622,36,00,000
Chandigarh
L0 Revenue 4603,20,00,000 40,76,00,000 4643,96,00,000
| Capital 439,14,00,000 55,00,00,000 494,14,00,000
51 | Dadra and Nagar Haveli and Daman and Diu .................. Revenue 2768,10,00,000 2768,10,00,000|
| Capital 752,42,00,000 752,42,00,000
Ladakh
1272 P Revenue 2331,72,00,000 2331,72,00,000
| Capital 3626,28,00,000 3626,28,00,000
Lakshadweep
L3 T P Revenue 1174,84,00,000 1174,84,00,000
| Capital 201,62,00,000 201,62,00,000
Transfers to Delhi
54 Revenue 966,00,00,000 966,00,00,000
Capital 150,00,00,000 150,00,00,000
55 | Transfers to Jammu and Kashmir ..o, Revenue 30757,00,00,000 30757,00,00,000|
Transfers to Puducherry
LT T PR Revenue 1703,01,00,000 1703,01,00,000
| | Capital 1,00,000 1,00,000|
1 2 | 3 |
| | Sums not exceeding
: No. Services and purposes Voted Charged
|| of by Parliament on the Total
| [Vote| Consolidated
| | Fund
Rs. Rs. Rs.
57 | Ministry of Housing and Urban Affairs ..............ccccvviennnns Revenue 36533,39,00,000 103,81,00,000 36637,20,00,000
Capital 21104,20,00,000 44,82,00,000 21149,02,00,000
58 | Department of School Education and Literacy .............. Revenue| 106040,74,00,000 106040,74,00,000|
59 | Department of Higher Education ..............ccooiiiiiiiiiiinnnns Revenue 52078,45,00,000 52078,45,00,000
Capital 2227,00,00,000 2227,00,00,000
60 | Ministry of Information and Broadcasting ..................... Revenue 4361,65,00,000 4361,65,00,000
Capital 13,56,00,000 13,56,00,000
61 | Department of Water Resources, River Development and Ganga
Rejuvenation
I I T T T T T P T P T PP P P PP P PP PP PP PR RPPITPPRTRTT Revenue 8641,49,00,000 . 8641,49,00,000
Capital 409,01,00,000 1,00,000 409,02,00,000
62 | Department of Drinking Water and Sanitation .............. Revenue 29268,46,00,000 29268,46,00,000|
63 | Ministry of Labour and Employment .............coivviiiiinnnnn Revenue 12021,49,00,000 12021,49,00,000
Capital 44,00,00,000 44,00,00,000
Ministry of Law and Justice
B4 | i Revenue 2150,00,00,000 2150,00,00,000
Capital 200,00,00,000 200,00,00,000
Election Commission
B | e Revenue 269,00,00,000 269,00,00,000|
| | Capital 1,00,00,000 1,00,00,000
CHARGED.—Supreme Court of India
.................................. Revenue .. 308,61,00,000 308,61,00,000
67 | Ministry of Micro, Small and Medium Enterprises ........ Revenue 7513,20,00,000 7513,20,00,000
Capital 59,00,00,000 59,00,00,000
Ministry of Mines
B8 | i Revenue 1737,04,00,000 1737,04,00,000
Capital 114,36,00,000 114,36,00,000
69 | Ministry of Minority Affairs ..........cocviiiiiiiiiiiiis Revenue 4868,98,00,000 4868,98,00,000
Capital 160,02,00,000 160,02,00,000
70 | Ministry of New and Renewable Energy .........c.ccovevvnennen. Revenue 5701,00,00,000 5701,00,00,000|
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Ministry of Panchayati Raj
2 Revenue 900,94,00,000 900,94,00,000|
72 | Ministry of Parliamentary Affairs ...........cocviiiiiiiiiinninnn, Revenue 50,52,00,000 . 50,52,00,000|
73 | Ministry of Personnel, Public Grievances and Pensions .... Revenue 1532,96,00,000 73,32,00,000 1606,28,00,000
| | Capital 144,61,00,000 3,65,00,000 148,26,00,000
CHARGED.—Central Vigilance Commission Revenue .. 39,00,00,000 39,00,00,000|
75 | Ministry of Petroleum and Natural Gas ..............ccccevvuennn Revenue 42722,00,00,000 42722,00,00,000
| Capital 907,00,00,000 907,00,00,000
Ministry of Planning
76 | Revenue 649,22,00,000 649,22,00,000
| Capital 78,00,000 78,00,000
Ministry of Power
77 | Revenue 19833,20,00,000 19833,20,00,000
| | Capital 2048,08,00,000 . 2048,08,00,000
CHARGED.—Staff, Household and Allowances of the President Revenue 80,98,00,000 80,98,00,000
Lok Sabha
70 | e Revenue 809,80,00,000 1,30,00,000 811,10,00,000
Rajya Sabha
S0 Y Revenue 434,92,00,000 1,37,00,000 436,29,00,000
81 | Secretariat of the Vice-President Revenue 7,25,00,000 .. 7,25,00,000|
CHARGED.—Union Public Service Commission ................ Revenue 30538,00,000 30538,00,000
Ministry of Railways
B3 | i Revenue| 283481,64,00,000 497,00,00,000| 283978,64,00,000
Capital| 237526,79,00,000 102,63,00,000| 237629,42,00,000
84 | Ministry of Road Transport and Highways ..................... Revenue 19686,29,00,000 .. 19686,29,00,000
Capital| 160471,61,00,000 10,00,00,000| 160481,61,00,000
85 | Department of Rural Development ..........c.ccvvieiiiiiieiinnnnns Revenue| 198026,19,00,000 198026,19,00,000
Capital 100,00,00,000 100,00,00,000
86 | Department of Land RESOUICES ..........vvieiiniiiniiiiiieiiiiinanes Revenue 2251,24,00,000 .. 2251,24,00,000|
87 | Department of Science and Technology ..........ccocvvivennnns Revenue 6212,61,00,000 2,00,000 6212,63,00,000
| | Capital 101,00,00,000 101,00,00,000
1 2 3 | |
| | Sums not exceeding
: No. Services and purposes Voted Charged |
|| of by Parliament on the Total
| [Vote| Consolidated
| | Fund
Rs. Rs. Rs.
88| Department of Biotechnology ...........cccvvvviiiiiiiiiiniiiiniinnnns Revenue 2786,76,00,000 2786,76,00,000
89 | Department of Scientific and Industrial Research .......... Revenue 5375,20,00,000 5375,20,00,000|
Capital 9,80,00,000 9,80,00,000
Ministry of Shipping
90 | vttt Revenue 2035,00,00,000 2035,00,00,000
Capital 145,00,00,000 145,00,00,000
91| Ministry of Skill Development and Entrepreneurship .. Revenue 2923,03,00,000 2923,03,00,000
Capital 79,18,00,000 79,18,00,000
92 | Department of Social Justice and Empowerment ........... Revenue 9557,57,00,000 9557,57,00,000
Capital 546,00,00,000 546,00,00,000
93| Department of Empowerment of Persons with
Disabilities
L] | e ettt Revenue 1325,38,00,000 1325,38,00,000
Capital 1,00,000 1,00,000|
Department of Space
LS P Revenue 5703,60,00,000 60,00,000 5704,20,00,000
Capital 7774,87,00,000 40,00,000 7775,27,00,000
95| Ministry of Statistics and Programme Implementation .... Revenue 5426,05,00,000 5426,05,00,000
Capital 17,95,00,000 17,95,00,000
Ministry of Steel
0 | et Revenue 100,00,00,000 100,00,00,000
Ministry of Textiles
L 7 I PN Revenue 3463,76,00,000 3463,76,00,000
Capital 51,03,00,000 51,03,00,000
Ministry of Tourism
08 | it Revenue 2499,83,00,000 2499,83,00,000
Ministry of Tribal Affairs
90 | i Revenue 2492,98,00,000 4768,01,00,000 7260,99,00,000
Capital 150,01,00,000 150,01,00,000
100 | Ministry of Women and Child Development ................. Revenue| 30507,09,00,000 30507,09,00,000|
Capital 1,00,000 1,00,000|
101 | Ministry of Youth Affairs and Sports ........cccovviiiiiiiiinnnnns Revenue 2775,90,00,000 2775,90,00,000|
Capital 51,02,00,000 . 51,02,00,000
| | TOTAL :{3233295,87,00,000 | 7806526,26,00,000 11039822,13,00,000|
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